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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL  
BENCH,  NEW DELHI

ORIGINAL APPLICATION NO  23/2026

IN THE MATTER OF:

News  Item  Titled  "Sewage  Gaps:  Disasters  Lie  In  Wait  &  Water"  Appearing  In
Times of India Newspaper Dated 02.01.2026.

REPLY  ON BEHALF OF MADHYA PRADESH POLLUTION  CONTROL 

BOARD (RESPONDENT NO. 4)  IN COMPLIANCE OF ORDER DATED 

17.01.2026

1. That,  the  present  matter  pertains  to  a  survey  conducted  by  Barkatullah 

University  in  the  year  2022,  wherein  it  was  reported  that  in  14  out  of  19 

municipal  zones  of  Bhopal  city,  drainage  lines  and  drinking  water  pipelines  are 

laid  in  close  proximity  and,  in  several  instances,  run  through  common  or 

adjoining  alignments,  thereby  creating  a  potential  risk  of  contamination  of 

drinking water and consequent public health hazards.

2. That  this  Hon’ble  Tribunal,  vide  order  dated  17.01.2026,  directed  the 

respondents to file their respective replies in the present matter.

3. That  it  is  submitted  that  in  Bhopal  city,  the  drinking  water  supply  system  is 

operated  and  distributed  by  the  Bhopal  Municipal  Corporation  (hereinafter 

referred  to  as  “BMC”).  Further,  the  sewerage  and  drainage  network  across  the 

city is also constructed, maintained, and operated by the BMC. Accordingly, the 

answering  Respondent  sought  requisite  information  from  BMC  regarding  the

1 43



alignment of drinking water pipelines with drainage/sewer lines and other issues 

raised in the present proceedings vide Letter No. 1333 dated 26.02.2026. A copy 

of the said letter is annexed herewith as Annexure R/3-1. 

4. That thereafter, MPPCB vide Letter No. 1345 dated 02.03.2026, again requested 

the BMC to take necessary corrective action in respect of the issues raised in the 

present matter and to intimate the action taken report to MPPCB. A copy of the 

said communication is annexed herewith as Annexure R/3-2. 

5. That subsequently, the Bhopal Municipal Corporation submitted its response 

vide Letter No. 299 dated 06.03.2026, which is annexed herewith as       

Annexure R/3-3. The gist of the information provided by BMC is as follows: – 

 

a) The corporation clarified that Bhopal is supplied 440 MLD of water 

from four primary sources (Narmada, Kolar, Kerwa, and Upper Lake) 

through 14 water treatment plants (list enclosed with letter), fully 

purified according to CPHEEO and Bureau of Indian Standards (BIS) 

10500 and distributed via 173 high-level tanks. 

b)  Daily inspections are conducted by Zonal Assistant Engineers and       

Sub-Engineers, and water samples are regularly tested across 8 

established water testing laboratories in the city.  

c) Pipeline leakages and dirty water complaints are addressed immediately, 

and the claim that pipeline maintenance is in poor condition is baseless, 

as technically skilled staff under Assistant Engineers handle maintenance 

across all 21 zones. 

d) Clean drinking water is being supplied to the New Market area, as 

backed by the attached water quality report. 
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e) Vijay Market and Barkheda are part of the BHEL township; BHEL takes 

raw water from Upper Lake from the BMC, purifies it at its Arera Hills 

water treatment plant, and distributes it independently to its township. 

f) High-quality drinking water is being supplied to Zones 1, 2, 3, 7, and 14, 

supported by the attached water testing reports. 

g) Regular water quality testing, chlorination, and residual chlorine 

monitoring are performed as per standards, and flushing, chlorination, 

and re-sampling are mandatory after any pipeline repair or leakage fix. 

h) All high-level tanks are linked to a SCADA system for real-time 

monitoring of filling and emptying, and an advanced SCADA system 

under AMRUT 2.0 is proposed for real-time monitoring of water 

treatment plants, water quality, pressure management, and the 

distribution network. 

i) The water distribution network was developed long ago and is more 

extensive than the sewerage network, as expanding sewer lines has been 

technically challenging due to the city's geographical terrain, narrow 

lanes, and unplanned expansion. 

j) The city currently has 4,200 km of water distribution pipelines, while 

past sewerage work has established 750 km of sewer lines and 18 

sewage treatment plants (STPs) treating 204.50 MLD of sewage. 

k) The claim that the water works staff is unaware of sewage overflows is 

baseless because both water works and sewage operations in each zone 

are managed by the same Assistant Engineer to ensure immediate 

response to maintenance, cleaning and preventing any mixing of sewage 

with water supply. 
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l) During pipeline development, maximum possible distance is maintained 

between drinking water and sewer lines in accordance with CPHEEO 

manual guidelines. 

m) Under the central and state government's AMRUT 2.0 sewerage project, 

the expansion of new sewer lines and STPs is progressing in phases. 

n) In total, the AMRUT 2.0 project proposes laying 968 km of sewer lines 

and constructing 10 STPs with a total capacity of 171 MLD. 

o) Upon completion of the AMRUT 2.0 project, the city will have a 1,718 

km sewer network, 28 STPs treating 375.50 MLD of sewage, and 

2,35,357 household connections, bringing the city's sewer network 

coverage to 73%. 

p) Additionally, the corporation has identified 525 km of water pipelines 

running close to sewer lines or drains; an action plan estimated at ₹377 

crores has been prepared to replace them, and a letter has been sent to the 

State Government to secure funding. 

 

6. That in light of the information received, the MPPCB vide Letter No. 2014 dated 

18.05.2026 has again communicated to BMC to ensure strict compliance of the 

directions of this Hon’ble Tribunal as well as provisions of the Water 

(Prevention and Control of Pollution) Act, 1974. The said communication also 

directs immediate corrective measures including isolation of water pipelines 

from contamination sources, replacement of damaged infrastructure, regular 

water quality monitoring, and implementation of long-term safeguards to 

prevent cross-contamination. A copy is annexed as Annexure R/3-4. 
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7. That the Respondent Board respectfully submits that the present reply may 

kindly be taken on record. 

8. That an affidavit in support of the present reply is being filed herewith. 

9. That the Respondent Board undertakes to comply with any further directions that 

may be issued by this Hon’ble Tribunal. 

10. That the Respondent Board reserves its right to file additional submissions, if 

required and as directed by this Hon’ble Tribunal Court. 

 

               Submitted by MPPCB: -   

     

Date: 22.05.2026

Place: New Delhi                        through Counsel 

   

              

          

 

 

 

  

 

RAGHAV SHARMA

ADVOCATE  ON RECORD

B-5/202, BASEMENT 

SAFDARJUNG ENCLAVE,

NEW DELHI  -  110029

Ph: (+91) 8527066461

Email:  raghav@srcolegal.in
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BEFORE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION No. 23/2026 

IN THE MATTER OF: 

;ii liya Na~ar Br 
fl!>. MP•<'IJ/01/ 

t 
"News Item Titled "Sewage Gaps: Disasters Lie In Wait & Water" 

Appearing In Times of India Newspaper Dated 02.01.2026" 

AFFIDAVIT 

I, Neetesh Chaurasiya, S/o Shri. Rajendra Prasad Chaurasiya, Regional Officer, 

MPPCB Regional Office Bhopal, and Officer-in-Charge, Age: 32 Years, office at 

E-5 Arera Colony, Paryawaran Parisar, Regional Office, Madhya Pradesh 

Pollution Control Board, Bhopal do hereby solemnly affirm on oath as under: 

1. That I am Officer in Charge for Madhya Pradesh Pollution Control Board in 

the present matter, and am fully conversant with the facts of the case and 

hence competent to swear on this affidavit. 
2. That I am filing a reply in the aforementioned matter before the Hon'ble 

Tribunal, the contents of the Reply are true and correct and no material fact 

is concealed or suppressed. 
3. I swear that this declaration is true, that it conceals nothing, and that no part 

of it is false. 

VERIFICATION 

V 
DEPONENT 

• Nilll8" Chaura-,a 
-~Ollcet.lllcipal 

I Neetesh Chaurasiya, deponent above named do hereby verify that the contents of 

para 1 to 3 are true to my personal knowledge and belief, Signed and verified on 

18.05.2026 at Bhopal (MP) 

IDENTITY BY ME 
Name :4~./1. <8,,: #i"' 
Addre;ss a)Jo OJ I!. .i.C t; 
Sianature z4 -

SIGNATURE An [ s Tr I 
S BEFORE c-.. 

A.IN! TELANG 
NOTARY & ADVOCATE 

144.Malviya Nagar 811,Ppal M P.lndl11 
Serial ....... G'i ./. _ .<:7.:' 

~Wo .. ········,···· 

V 
~~iya 
Regional Officer. Bhopal 
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MRIDUL SHUKLA <mridulshukla0212@gmail.com>

Advance Service of Reply filed on behalf of Respondent No. 3, MPPCB, in OA 23 OF
2026
MRIDUL SHUKLA <mridulshukla0212@gmail.com> Fri, May 22, 2026 at 3:22 PM
To: mscb.cpcb@nic.in
Cc: "rowz.bpl-mef@nic.in" <rowz.bpl-mef@nic.in>, commbho@nic.in

Dear Sir/Ma'am,

PFA herewith an advance copy of reply filed on behalf of Respondent No. 3 (MPPCB) in OA bearing No. 23 OF 2026
pending adjudication before the Principal Bench of National Green Tribunal. 

You are requested to acknowledge the receipt of the same. 

Regards, 

Mridul Shukla 
Advocate 
on behalf of Raghav Sharma 
Mob- 7289883643 

 Reply OA 23-2026 PB.pdf
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